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IN THE HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD

THURSDAY, THE TWENTY SECOND DAY OF AUGUST
TWO TTiOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J SREENIVAS RAO

WRIT APPEAL NO: 1389 OF 2014

writ Appeal under clause 15 of the Letters Patent against the order dated 21.4.2014

in WP.No 19914 of 2007 on the file of the High Court

Between:

union of lndia, Ivlinistry of Home Affarrs, Freedom Fighters Division, 2nd floor,
NDCC-Il Building,Jai Singh Road,New Delhi

...APPELLANT

AND
1. Pachika Ramchandra Reddy, S/o Sanjeeva Reddy, Aged 77 years,

R/o.H No.Z + 42t2A, Excise Colony, Sdbedari, Hanamkonda, Warangal
District.

2. Goil Venkat REddy, S/o. Narsimha Reddy Aged 88 years, R/o.Vill
Chigurumamidi, Shivaru Goli Ven
Division and District Karimnagar.

kannapalli Tahasil Office, Chigurumami di,

3. f\ilanda lrilysaiah, S/o.Mallaiah Aged 82 years, R/o.Vill Chrgurumamidi- Shivaru- 
Coii 

-Ven'tannapalli Tahasil OTfice Chigurumamidi, Division and District
Karimnagar.

4.Kasaml\ilohanReddy,s/o.RajiReddyAgedS2ye€rs,R/oVillElbaka,Shivar
Gangaram Tahsil Office Veendvanka, Division and District Karimnagar'

5. Ramidi tvlohan Reddy, S/o. Pedda venkaiah ASqg 90 years, R/o Vill Challur'
Tahasil Office Veenavanka, Division and District Karimnagar.

6. Chanduoatla Papi Reddy, S/o Venkat reddy Aged ]6 years, R/o Vill- pothireddypally. Tahasil Office Veenavanka, Division and District Karimnagar.

7. Janoam Komuraiah, S/o.Sailu Aged 83 years, R/o. H. No .2-8-167 , Waddepalli,
Ping-ili College. Hanamkonda, Warangal District.

B. Kasu Joji Reddy, S/o.Rayapu REddy Aged 90 years, R/o H No 24-3-186,
Prakashieddypeia, Subediri,, Hanamkonda, Warangal District'

9 Kodipunjula Sammakka. Wio Late Gopal fO^e! Q! Ve.1r9, 519:yil!
Laxmideivpeta, Shivar Ramakrishnapuram, Tahasil Office Venkatapur, Mulugu
Division, Warangal District.



l0.Varilkolu Ralamma. Wo.Late lr/lallaiah Aged 85 years, R/o.Viil Laxmidevpeta,
Shivar Rama krishna puram, Tahasil Oifice Venkatapur, Mulugu Division,
Warangal Disl rict

1 1 . Yelpula Buchirmma, Wo. Late Mallarah Aged79 years, R/o.Vill Laxmidevpeta,
Shivar Rama krishnapuram, Tahasil Offlce Venkatapur, [/]ulugu Division,
Warangal Dislrict.

12. I\Iandala Chandramma, W/o.Late lvlallaiah Aged 79 years, R/o.Vill
Laxmidevpeta Shivar Ramakrishnapuram, Tahasil Offrce Venkatapur, Mulugu
Division, Warrrngal District.

13 Eddu Pedda Rajaiah, S/o ftIallaiah Aged 86 years R/o.Vill Laxmidevpeta,
Shivar Ram a kris'h napuram, Tahasil Office Venkatapur, Mulugu Division,
Warangal Disl rict.

14. Eddu Shant ramma, Wo.Late Komuraiah Aged 78 years' R/o.Vill
Laxmidevpeta, Shivar Ramakrishnapuram, Tahasil Office Venkatapur, [/ulugu
Division, Warttngal Diskict.

15 Chennaboina Narsamma, W/o.Late lvlallaiah Aged86 years,R/o.Vill
Laxmidevpeta Shivar Ramakrishnapuram, Tahasil Office Venkatapur, Mulugu
Division, Warangal District.

'16 Panyala tvlallii Reddy, S/o.Venkat Reddy Aged 77 yearc, Vill and Tahasil
offic-e Chiguru namidr. Division and Dist. Karimnagar.

17 lreddy lvlannemma, Wo.Late Venkata Raji Re_ddy Aged 73 years, Vill
Chigurumamiclr, Shivar Lambadipally Division and Dtst. Karimnagar.

18. Katam Dharma Reddy, S/o.[/alla Reddy Aged 80 years, Vill Chigurumamidi,
Shivar Lamba iipally Divisron and Dist. Karimnagar.

19. lreddy Venkat Narsimha Reddy, S/o.tvlalla Re_ddy {ged 80 years, Vill
Chigtirumamitli, Shivar Lambadipally Division and Dist. Karimnagar.

20. Katam Venkala Reddy, S/o.lvlalla Reddy Aged 77 years, Vill Chigurumamidi,
Shivar Lamba lipally Division and Dist. Karimnagar.

21 Nomula Ram,riah, S/o.Nagaiah Aged 81 years, Vill Elbaka, Tahsil Office
Veenavanka. )ivision and Dist. Karimnagar.

22. Chandupatla Janamma, Wo.Late Raji Reddy Aged 78 years, Vill
Pothireddypalli Tahsil Office Veenavanka, Division and Dist. Karrmnagar.

23.Chandupatla Venkat Reddy, S/o.Raghava Reddy Aged 86 years,Vill
Pothrreddypallr, Tahsil Office Veenavanka, Division and Dist. Karimnagar.

24.Siluveru Balaiah, S/o.Ragaiah Aged 92 years, Vill Khanparthy, Tahsil Office
Veenavanka l)ivision and Dist. Karimnagar

25. Panyala Laxn i, Wo Late Bhoopathi Reddy Aged 82 years, Vill lnsanpally,
Tahiil office liiddrpeta. District lvledak.

26. Akula Kousalya, W/o Late Raghavaiah Aged 77 years, Vill Khanparthy, Tahsil
Offlce Veenavanka, Division and Dist. Karimnagar.

27.Bangati Rajaleeru, S/o.Sailu Aged 90 years, Vill Khanparthy, Tahsil Office
Veenavanka I)ivision and Dist. Karimnagar.



28. Chepvata Ramaiah, S/o Chandraiah Aged 79 years, Vill Khanparthy, Tahsil
Offiiei Veenavanka, Division and Dist Karimnagar'

29. Budthula Yellaiah, S/o.IVallaiah Aged 80 years, Vill Khanparthy, Tahsjl office
Veenavanka, Division and Dist. Karimnagar.

30. Kovvada Lachamma, Wo.Late Mysaiah Aged 79 years, Vill Khanparthy,
ran(it Office Veenavanka, Division and Dist. Karimnagar'

31. Konduru Raiamma, W/o.Late Rajaiah Aged 78 years, Vill Khanparthy, Tahsil
offrce Veenavanka. Division and Dist. Karimnagar.

32.ParlaoalliMvsamma,W/o.LateKomuraiahAgedT0years,VillKhanparthy'
Tahsil Offics Veenavanka, Division and Dist Karimnagar'

33. Konduru Veeraiah, S/o.Lingaiah Aged 80 years, Vill Khanparthy, Tahsil Office

Veenavanka, Division and Dlst. Karimnagar.

34. Ivlanoabathula Raiamouli, S/o.Rajaveeru Aged 80 years, Vill Khanparthy'

Tahs'il Office Veenhvanka, Division and Dist. Karimnagar'

35.KasarlaRaiamma.Wo.LateNarsaiahAgedT4years,VillKhanparthy,Tahsil
Office Veeriavanka, Divrsion and Dist. Karimnagar'

36,AllampureddyLachamma,W/oLatelvlallaiahAgedTTyearc,VillKhanparthy'
Tahsii Office Veenavanka, Division and Dlst. Karimnagar'

37. Banoart Raiavellaiah, S/o.Yellaiah Aged 80 years, Vill Khanparthy, Tahsil

Offic--e Veenbvhnka, Division and Dlst. Karimnagar'

33.VemulaLachamma,Wo.LateRamanaiahAgedT5years,VillKhanparthy'
Tahsil Office Veenavanka, Division and Dist. Karimnagar'

3g,PermandlaLachamma,Wo.MallaiahAged6Syears'VillKhanparthy,Tahsil
Office Veenavanka, Division and Dist. Karimnagar'

v. S/o.Laxmr Reddy Aged 78 years, Vill Veenavanka.
Tahasil Office. Veenavanka. Division and Dlst'40.Junuthula Linga Redd

Sivar NarsingaPur,
(arimnagar.

4l.lvlandati Buchamma, W/o.Late Rajaiah Aged 82 years, Vill Khanparthy' Tahsil

Office Veenavanka, Division and Dist. Karimnagar'

42.Dasari Sudhakar Redy, S/o.Krishna Reddy Aged 77 years, Vill Gattepelli'

iahasil Office ltilanakondur, Division and Dist' Karimnagar'

43. Pachika Kamalamma, Wo Late Thirupathi Aged 92 years, Vill Gattepelli'

Tahasil Office Manakondur, Division and Dist' Karimnagar'

44. Banoari Buchaiah, S/o.Balaiah Aged 86 years, Vill Khanparthy, Tahasil Offlce

Veeiavanka, Division and Dist. Karimnagar'

45,PanialaLachamma,Wo.sailuAged85years,VillKhanparthy,Tahasiloffice
Veehavanka, Division and Dist. Karimnagar'

46. NaoaDuri Kanakamma, W/o.Late Rajamallu Aged 82 years' Vill Khanparthy'

tatiaiil Offlce Veenavanka, Division and Dist. Karimnagar'

47. Sandiri Narsaiah, S/o.Ramaiah Aged 78 years, Vill Khanparthy' Tahasil Office

Veenavanka, Division and Dist. Karimnagar'



48. Puli Buchr Rir.lamma, Wo. Late Mahankali Aged 80 years Vrll Khanparthy,
Tahasil Office Veenavanka, Division and Dist. Karimnagar'

49. Chittimalla lilannemma, W/o.Late Nagabushanam Aged 73 years,
R/o.H.No.8-4-11. Krishna Colony, Tahasil Office, Division and District
Warangal.

50.Raminr Bhadramma, Wo.Late Chandrarah Aged 68 years, R/o.H.No.8-4-11,
Krishna Colory, Tahasil Office, Division and District Warangal.

51. Ramini Lakshmi, Wo.Late Ramanadham Aged 60 years, R/o.H.No.8-4-1 '1,

Krishna Colory, Tahasil Offlce, Division and District Warangal.

52. Neelam AmrLthamma, Wo Late Sommaiah Aged 76 years, R/o H.No.2-8-
336/2, Ragha rendranagar NGOs Colony Road, Tahasil Office and Division'
Hanamkonda, District Warangal.

53. Challa Ramcllandraiah, S/o.Ramaiah Aged 89 years, R/o Vill Pegadapelly,
Tahasil Office Hasanparthy Division and District Warangal.

54. Gottam Tirupirthi Reddy, S/o.Narsimha Reddy {Sed 88 y-e-?rs, R/o..H.No'2-8-
356, NGOs Colony Road Vill Waddepally, Tahasil Office and Division
Hanamkonda, Warangal District.

55 Mekala Gopa Reddy, S/o Malla Reddy Aged 80 y€ars, R/o. H No 2-8-356,
Raghavendia rragar, 

'NGOs Colony Road Malakala, Tahasil Office and
Division Hana nkonda, District Warangal.

56. N/alakala Rargamma, Wo.Late l\iladusudhan Reddy
R/o.H.No 2-8-33612, Rag havendranagar, NGOs Colony R

and Divtsion l- anamkonda, Warangal Dtstrict.

57 Chepyala Korrdal Rao, S/o.Ranga Rao Aged 86 years, R/o.Vill Peddapur,
Tah;sil Office Venkatapur, Divisron Mulugu, District Warangal.

58. Ganqula Dam ldar Reddy, S/o.Ramrredy Aged 78 years, R/o.Vill Lingampally,
Tahasil Office Ghanpur Stn., Division and District Warangal.

59. Karra Radha'nma, W/o.Late Laxma Reddy Aged 84 years, R/o Vill
Garmillapally, Tahasil Offrce Chityal, Division Mulugu, Diskict Warangal.

60. Katam Prameela, Wo.late Chandraiah Aged 76 years, R/o Vill Buddaram,
Tahasil Ofice 3hupalpally, Division lvlulugu, Diskict Warangal.

61 Kanchanakunila Radhamma, W/o.Late Komurelli Aged 80 years, R/o.Vill
Mucherla, Tal- asil Office Hasanparthy, Division and District Warangal.

62. Kasireddy Annamma, Wo.Late Chandra Reddy_ Aged 81 years,
R/o.Venkatadr ipeta, Tahasil office Stn. Ghanpur, Division and District
Warangal.

63. Dasari Mallarnma, W/o.Late Tirupathi Reddy Aged 76 years, R/o.Vill
Kashalpally, Tahasil Office and Division Peddapelli, District Karimnagar.

64. Cholleti Yastroda, W/o.Late Laxma Reddy Aged 80 years, R/o.Vill
Pothareddype:a, Tahasil Office, Huzurabad, Division and District Karlmnagar.

65. Vasireddy Vinoda, Wo.Late Venkataramreddy Aged 79 years, R/o.Vill
Pothareddype:a, Tahasil Office, Huzurabad, Division and Diskict Karimnagar.

Aged 74 years,
oad, Tahasil Office



66. Cholleti Kamalamma, Wo. Late Jaganadha Reddy Aged73 years, R/o.Vill
Pothareddypeta, Tahasil Office, Huzurabad, Division and District Karimnagar'

67. Dasari venkatamma, W/o.Late Papr Reddy Aged 78 years, R/o.Vill Gattepelli,
Tahasil Office I\/anakondur, Division and District Kanmnagar'

68 Thatikonda Ananthaiah, S/o.Kistaiah Aged 81 years, R/o.Vill Elbaka, Tahasil
Office Veenavanka, Division and District Karimnagar'

69. Donaoati Naravana Reddv, S/o.Dharmarah Aged 81 years, R/o'Vill
Nallaionda, Tah'asil Ofice Thimmapur Divislon and District Karimnagar'

TO.Paiala Kista Reddy, S/o.tvlalla Reddy Aged 81 years, R/o.Vill Jaggaiahpally,
Tahasil Office Manikondur, Division and District Karimnagar.

71 Padi Sammakka, Wo.Late Raji Reddy Aged 78 years, R/o.Vill Peddapur,
Tahasil Office Venkatapur, Division Mulugu, Warangal District.

72. Annamneni Laxmi, Wo Late Veeraiah Aged 79 years, R/o.Vill Dharmaraopet,
Snirar Jangupalli, Tahasil Office Ghanpui, Division Mulugu, Warangal District'

73. Boljam Prabu Reddy, S/o.Malla Reddy Aged 81. .years, R/o.Vill Nallgunta,
Taiiasil Office Venkaiapur, Division IVIulugu, District Warangal.

74. Puli Prameelamma, W/o.Late Tirupathi Reddy Aged 85 years, R/o'Vill
Naiigunta, Tahasil Ohice Venkatapur, Division tvlulugu, District Warangal

75. Yelaveni Chandraiah, S/o.Konaiah Aged 81 years, R/o'Vill Khanparthy,
Tahasil Office Veenavanka Division and District Kartmnagar'

76. Kura Narayana Reddy, S/o.Venkat Reddy Aged 76 years, R/o.Vill Arnakonda,
Tahasil Office, chopp-dandi Karimnagar District

77.Poladi Chalapathi Rao, S/o.Bheem rao Aged 19 yg.qrs' R/o Vill Peddapur,
Tahasil Ofice'Venkatapura, Division Mulugu, District Warangal

78. Chinthireddv Radhamma, W/o.Late Sanjeeva Reddy Aged 86 years' R/o Vill
Radhapur, fahasil Office Shankarapatnam. Divtsion and District Karimnagar'

79. Chethi Radhamma, Wo.Late Rajaiah Aged 75 years, R/o.Vill Khanaparthy,
Tahasil Office Veenavanka, Division and Diskict Karimnagar.

80. Cholletti Susheela, W/o.Late Veera Reddy Aged 75 years, R/o Vill
- - 

eotnaoOOypeta, Tahasil Office Huzurabad, Division and District Karimnagar.

81. Kota Lalithamma, W/o Late Venkat Laxma Reddy Aged 80 years, R/o H'No 7-

1-lll.Balasamudram,TahasilOfficeDivisionHanamkonda,lllstrlct
Warangal.

32.Vanoala Upender Reddv, S/o.Hanatha Reddy Aged 77 years, R/o Vill Kutgal,

Tah5sil Office Maddur, Drvision and District. Warangal

83.KamerlaNarayana,S/o.LingaiahAgedST.years,R/oVillKutgal,Tahasil
Office Maddur,-Division and District. Warangal.

84 K.Naoeswar REddv, S/o.Late K.Ganga Reddy Aged 79 years' Occupation
FreedTom Fiqhter Rlo.Nachana Yeelapur, Kadem lvlandal, Adilabad Distrlct'

85. Kovvada Naravana, S/o.Narsaiah Aged 77 years, Occ-upation Freedom
- - 

Fighler R/o. Bah'iranpally vilage, Ivladdui Mandal, Warangal District



86. Tenukuntla l!nasurya, Wo.Late Sambaiah Ag.ed .74y.ears. Occupation
Household Rl,t.2-7-1-392, Vijayapal Colony, Hanamkonda, Warangal ljlstrlct'

...RESPONDENTS/WRIT PETITIONERS

87.State of Telilngana, represented by Secretary to Government, Revenue- 
Depirtment, (=.itt) Oepartment, Secretariat, Hyderabad'

R.87 Cause title is Amended as per Court Order dated 2-6-15 in WAMP
No.1033 of 2(t15.

WA is restor,:d in respectof Respondents 4,5,9 to12, 16' 17,19'21'22'
25, 26, 28, 3r), 32, 36, 39, 40, 43, 50, 51 , 54, 55, 56, 59' 61 to 64, 68 to
72,74,75,78, 80 to 85 as perC.O.dt.10-09-15 in WAMP No 2400/15'

...RESPONDENTS

t.A. NO 2 0F 2016(IA/AMP. NO: 805 OF 2016)

Petition unde- section 15.1 CPC praying that in the circumstances stated in

the affidavit filed n support of the petition, the High Court may be pleased to

receive the present report filed by the petitioner herein reporting due compliance

of the directions of t'ris Hon'ble court dated 24-02-2016 passed W.A.M.P.No 69 of

2016 in W.A.No.13t g of 2014 by way of an affidavit on record in W A.No 1389 of

2014

t.A. NO: 3 OF 201s0ruAMP. NO :2214 OF 2O151

Petition unde- Section 15'1 CPC praying that in the circumstances stated in

the affidavit filed rn support of the petition, the High Court may be pleased to

grant leave and pe mit the Petitioner to bring the Legal Representatives of the

deceased Respondonts No's '1 to 3, 6 to 8, 18, 23, 24' 27 ' 29, 33, 34' 37, 44' 46

to 48, 49, 58, 65, 7:1, 76,77, 86 on record in the present Writ Appeal 138912014

and take out notice )n them

t.A. NO 2 OF 2014(rruAMP. NO: 3 420 0F 20',141

Petition unde- Section 151 CPC praying that in the circumstances stated in

the affidavit filed rn support of the petition, the High Court may be pleased to

suspend the operat on of the order dated 21.4.2014 passed in WP No.19914 of

2007.

l.A. NO: 4 OF 2015(riVAMP. NO: 2326 OF 20151



PetitionunderSectionl5lCPCprayingthatintheCircumstanCesstatedin

the affidavit filed in support of the petition, the High court may be pleased to

dispense with the filing of the certified copy of the order dated 20.02.2015 passed

in WA No. 1389 ol 2014.

Counsel for the Appellants : SMT.L.PRANATHI REDDY,
rep., DEPUTY SOLICITOR GENERAL OFINDIA

Counsel for the Respondent No.87 : GP FOR REVENUE

Counsel for the Respondent No.43: SRI SOMA HARINATH REDDY
(Not Present)

Counsel for the Respondent Nos. 1to42,44to86: -
The Court made the iollowing: JUDGMENT
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THE HOI{'BLE THE CHIEF JUSTICE ALOK ARADHE
AND

TIIE HI)N'BLE SRI JUSTICE J. SREENIVAS RAO

WRIT APPEAL No .1389 of2014
JUDGMEN:T (Per the Hon'bLe Si Justice J.Sreeniuas Rao)

This ; ntra Court appeal is filed aggrieved by the

orclers pa;sed by the learned Single Juclge in

W.P.No.l9914 of 2OOT, daLed 21.O4.2O14.

2. Heard Smt L.pranathi Reddy, learnecl <:ounsel

representingl learned Deputy Solicitor General of Ind ia

appeaning fc r the appellant. No representation on behalf of

respondenl.s .

3. This Court on 20.04.2016, while admitting the .writ

appeal, granted interim direction directing the appellant to

consider the applications as per Lhe directions issued by

the learnecl Single Jr-rdge, in the irnpugned order dated

21.O4.2O l4 n paragraphs 5 and 6 thereof and sha11 piace

the outcomc before this Court thereof.

4. Learnerl counsel for the appellant subrnits that she

has no instr-uctjons regarding compliance of thc ordcrs

clated 20.04.2O 16, passed by this Court ancl further
submits thar if the appellant has not considered thc
applications of the respondents pursuant to the interim
order dated 20 .O4 .2O 16 of this Court, the appellant u,ill

I
I
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consider the same and requested this Court to grant

reasonable time

5. In view of the above said submissions made by the

learned counsel, without expressing any opinion on rnerits

of the case, the appellalt is directed to consider the

applications of the respondents, pursuant to the order

dated 2O.O4.2O 16, within a period of three (3) months

from the date of receipt of a copy of this order, in

accordance with law, if not already considered ald

comrnunicate the same to respondents. In the event, if the

claim of the respondents is rejected, the respondents are

granted Iiberty to avail the rernedies as available under

law.

6. With the above directions, the writ appeal IS

disposed of. No costs.

As a sequel, miscellaneous petitions, pending if any,

shall stand closed.

SD/- I, NAGA LA SHMI
DEPUTY GI TRAR

//TRUE COPY//
SECTION FICER

To,
1

2

4

5
6

BSK
l_s

The Secretary, IVIinistrv of Home Affairs, Union Of lndaa, Freedom Fighters
Division, 2nd iloor, NDCC-Il Building,Jai Singh Road,New Delhi
The Secretary to Government, Government of Telangana, Revenue (F.F.ll)
Deoartment Secretariat. Hvderabad
On'e CC to SRI GADI PRAVEEN KUIVIAR, (Deputy Solrcitor General of lndia),
High Court for the State of Telangana at Hyderabad. IOPUC]
Tr.r7o CCs to GP FOR REVENUE, High Court for the State of Telangana at
Hyderabad. [OUT]
One CC to SRl. Advocate [OPUC]
Two CD Copies.
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HIGH COURT'

DATED:2210812024

JUDGMENT

WA.No.1389 of 2014

DISPOSING OF THE WRIT APPEAL
WITHOUT COSTS
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